21.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 08
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
34  \W.P.(C)-3583/2025 VANSHIKA CONSTRUCTION PARMOD KUMAR KALIRANA
CM APPL. 16795/2025 V/s NATIONAL HIGHWAYS AUTHORITY
CM APPL. 16796/2025 OF INDIA
OTHER DETAILS OF ADVOCATES:
PARMOD
KALIRANA(PARMODKALIRANA@GMAIL.COM)(8054444639)(PETITIONER)
SK OFFICE(ADVSKOFFICE@GMAIL.COM)(0)(RESPONDENT)
HIGH COURT OF DELHI REGISTRAR (LISTING)
21.03.2025.
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